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Secretary, Environment, Forest and Climate Change, Government of Uttar 

Pradesh, owing to the latter’s unavailability on account of official 

engagements. The Deponent is well acquainted with the facts and 

circumstances of the present case and is competent to depose thereto. 

 

3. That the Hon’ble Tribunal vide order dated 05.02.2026 has directed the State 

of UP to file a further progress report. The relevant para is as stated below: 

“…16. The above table though mentions the status of ETPs and also 

discloses the final discharge in river Ganga but it does not disclose if 

those ETPs are complying with the norms.  

17. In view of the above submissions, counsel for the State and NMCG 

are granted six weeks’ time to file further progress report keeping in 

view the observations made above…” 

 

 FURTHER STATUS IS AS STATED BELOW: 

4. That it is submitted that there are total 76 drains being discharged in River 

Ganga and Varuna, out of which, for total 31 drains (7 drains of River 

Ganga and 24 drains of River Varuna), partially tapped/ untapped, carrying 

untreated domestic effluent. 
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5. That as per the report received from the UP Jal Nigam (Rural), the progress 

made is as follow: 

i. The project for tapping 16 drains discharging into the Varuna River, 

out of the 43 identified drains within the municipal limits of Varanasi, 

has been prepared under the Namami Gange Programme in the form 

of a Detiled Project Report (DPR). The same has been forwarded to 

the National Mission for Clean Ganga (NMCG), New Delhi, vide 

Letter dated 06.01.2026 issued by the Project Director, State Mission 

for Clean Ganga (SMCG), Lucknow. The NMCG has nominated 

MNIT Roorkee for third-party appraisal, and a site inspection has 

already been conducted by them. Upon approval of the project by 

NMCG, New Delhi, the tendering process is expected to be completed 

within approximately six months, and thereafter, the execution of the 

project is proposed to be completed within 24 months. 

A copy of the Letter dated 06.01.2026 is annexed herewith and 

marked as ANNEXURE-1. 

ii. A Detailed Project Report (DPR) for the upgradation of the 9.8 

MLD Sewage Treatment Plant (STP) to a capacity of 12 MLD was 

prepared and submitted to SMCG, Lucknow through the Chief 

Engineer (Ganga), U.P. Jal Nigam (Rural), Lucknow. Certain 
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objections were raised, which have since been resolved, and the 

revised DPR shall be resubmitted shortly. 

iii. Considering the time required for approval and execution of the 

aforesaid project, a provision has been made to divert the sewage 

presently reaching the 8 MLD STP at Bhagwanpur to the newly 

constructed 55 MLD capacity STP at Bhagwanpur. Accordingly, 

the sewage received at Bhagwanpur STP shall also be treated in 

compliance with the revised standards as per the directions of the 

Hon’ble Tribunal. 

iv. Further, the NMCG, New Delhi, vide Letter dated 06.03.2025, has 

granted approval to the construction of the 60 MLD STP for treatment 

of domestic sewage being discharged into the Varuna River through 

the Durga Drain in Varanasi. In pursuance thereof, the tender process 

has been completed, the executing firm has been selected, and the 

Letter of Award (LoA) has been issued on 25.02.2026. The project 

is proposed to be completed within 24 months from the date of 

commencement. 

v. Similarly, another project for construction of a proposed 45 MLD 

capacity new Sewage Treatment Plant (STP) for treatment of 

domestic sewage being discharged into the River Ganga through the 

2282



Railway Drain, which is presently being discharged directly into the 

Ghuraha Drain, has been approved by NMCG, New Delhi, vide Letter 

dated 22.01.2025. The tender process has been completed, the firm 

has been selected, and the Letter of Award (LoA) was issued on 

25.02.2026. The work is proposed to be completed within 24 months 

from the date of commencement. 

A copy of the letter dated 22.01.2025 is annexed herewith and marked 

as ANNEXURE-2. 

vi. Ghuraha Drain, Ramnagar, Bandhauli- For treatment of sewage 

generated from the VDA Colony, which is currently being discharged 

directly into the Ghuraha drain, tenders have been invited for 

construction of a 350 KLD capacity STP. The technical bids were 

opened on 25.03.2026 and are presently under evaluation. The 

installation of the STP is proposed to be completed within four 

months after completion of the tender process. 

vii. Additionally, a DPR, for upgradation of the existing 80 MLD capacity 

Sewage Treatment Plant (STP) in Varanasi to a capacity of 250 MLD, 

under the Namami Gange Programme has been prepared and 

forwarded to NMCG, New Delhi, vide Letter dated 10.12.2025 issued 

by the Additional Project Director, SMCG, Lucknow. MNIT Roorkee 
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has been nominated for third-party appraisal, and site inspection has 

already been carried out. Upon approval of the project by NMCG, 

the tender process is expected to be completed within 

approximately six months, and thereafter, the project execution is 

proposed to be completed within 30 months. 

A copy of the Letter dated 10.12.2025 is annexed herewith and 

marked as ANNEXURE-3. 

A copy of the report dated 15.04.2026 by UP Jal Nigam (Rural) is 

annexed herewith and marked as ANNEXURE-4. 

 

6. That the as per the report dated 16.04.2026 received by the Deponent from 

the UP Jal Nigam (Rural), the updated status is as follows: 

i. Narokhar Drain- A DPR has been prepared under the Namami 

Gange Programme by U.P. Jal Nigam (Rural), Varanasi, and 

forwarded to NMCG, New Delhi, vide Letter dated 06.01.2026 

through the Project Director, SMCG, Lucknow. IIT Roorkee has been 

nominated for third-party appraisal, and site inspection has been 

completed. Upon approval by NMCG, the tender process is expected 

to be completed within 6 months, and project execution within 24 

months thereafter. 
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A copy of the Letter dated 06.01.2026 is annexed herewith and 

marked as ANNEXURE-5. 

ii. STP, Bhagwanpur – 55 MLD- The STP and associated works have 

been completed and commissioned. Operation and maintenance for 

a period of 15 years has commenced from 17.03.2026. 

iii. STP, Bhagwanpur – 9 MLD- The STP is functional and compliant; it 

is presently treating sewage received from Banaras Hindu University. 

iv. STP, Lohta – 55 MLD- The project has been approved by NMCG, 

New Delhi, vide Letter No. Pr-12012/20/2022-TECH-I/NMCG dated 

06.03.2025. The tender process has been completed, the executing 

firm selected, and the Letter of Award (LoA) issued on 25.02.2026. 

The project is proposed to be completed within 24 months from the 

date of commencement. 

A copy of the report dated 16.04.2026 is annexed herewith and marked as 

ANNEXURE-6. 

7. That furthermore, it is humbly submitted that the UPPCB is regularly 

monitoring the established STPs and the ETPs in District Varanasi and 

Chandauli. 

A copy of the analysis report of STP and ETP is annexed herewith and 

marked as ANNEXURE-7. 
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8. That The Deponent has received a report dated 10.04.2026 from the UP Jal 

Nigam (Urban) which entails the further progress with regards to the tapping 

of drains, household sewerage connections and tapping of drains as 

temporary measure. 

A copy of the report dated 10.04.2026 by UP Jal Nigam (Urban) is annexed 

herewith and marked as ANNEXURE-8. 

 

9. That it is most humbly submitted before the Hon’ble Tribunal that for the 

laying of the sewer networks, the DPR for the same shall be prepared by the 

UP Jal Nigam (Urban) expeditiously and subsequent to the approval of the 

DPR, it shall take 30 months for the laying of the sewer network. 

 

10. That for the kind perusal of the Hon’ble Tribunal, a tabular chart has been 

prepared mentioning the status of the untapped/partially tapped drains. 

The tabular chart is annexed herewith and marked as ANNEXURE-9. 

 

11. That Hence, the present affidavit is being filed for the kind consideration and 

perusal of this Hon’ble Tribunal. 

 

12. I state that everything stated above has been stated by me in my official 

capacity on and derived from the official records and I state that nothing 
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er$oen{o0o ws+t o} rrfr-"d fu-qr.rqr B I sm d *, g s+d gRr erfrq
ffierq fi fuqr qT gsT t t vcogqolfrofro c-$ ft*fr acr sm qRqlwq-r

sfr {ffir d sqqrfl ftfu<T sfu-qT e-t.r.r- 06 qr6 q Wf Ef,fl | ilEtqqlR
qMqqr d old 24 qr6 t Wf orrs qrcr rkrfua B t

04 Mashini Veer Baba

Drain-A

05 Mashini Veer Baba

Dlain-B

06 Defence Colony Drain-

A
07 Defence Colony Drain-

B

OB Bhawanipur

Drain/Kohilawaveel'

Baba

09 Kashiram Awas Drain-
II

10 Bheemnagar Drain-2

qE-gs)Tdi tfl-+s .TtgT qfr fuftrfur T4 condition assessment d .Fr$ soqo
qd ftrrl (q,Tfu), sRT"rfi grtl o-{rrT v.mr B I sffi ol-d d e-qqrc fi
\-€tc tdn i-qn fuq-r qrlqr 

r

11 PWD office drain-a

12 PWD office Drain-2

13 Drain-21

14 Drain29-A

15 Drain 29-B

16 R/b Near old bridge

Drain
s0s0 qcl t+rq gElur), ffiTrtrfr gas nffi nn or6q6
Ooftoerxo furq or qMqqT ft-iyr-f,, v*rovqolfrofro, E-s=r6 d qrro
21 /701 / yq"ovqo{fr0fr0-{ofro/01 I q i lcI, 06.01 .2026 6RT

\'{ovqo{ftofro, T$ ffi o} nBa fu-qr rrur t t Woqqofiofro griT ard
qrd oril-qo. tg on$oon{o8o r .s+t o} flft-d frrqr rqT B r sqo d m-q t
s-{d H{r {€rfiq ftfrer"T fi fu-qr w gfl B t wogqo{ff0fr0 rg ffi
gril B-ff qMqrT of {SEft d wvrn frfu<T sfr-qr drFrrr 06 qr6 ti
llrf Etftl ildq-{<. qM-qqr d ord 24 qt6 q X"f 6(l-$ q..rlT s-{flrfr*fl tt

17 Jalalipura Drain

1B I(hajuriya Hanurran
Mandir Drain

19 Konia Ramlila Mandir
Drain

20 Vijaypura l(onia Drain

21 Salarpur Dipo Colony
Drain

22 Salarpur Mangraha

Baba Drain

Mohan l(atra Drain

24 I(onia Bypass Drain

fE;g qqr rr:-
moqo \rqofioqig ?DI ;il-rl T€KI;T fuTfr

01 gqodioq'lo el[tar 80

vqovdoso, +fl5q ot
elqdT 25O VqOVdosO
q.T-q qri tg

soso qd. ftTq OTfinT), sMqfi
Sofrosrrro tqt-{ e-{ qRq}-sfl ft+vTo, vq.ovqo{fr0fr0, d-eFrs. d q-{ifi
B2s / 7 o i,/ VqoVqo{frosfto-nofro 7 os lq i lcf, 10.12.2025 HRT

V{ovqo{ftofr0, r$ ftd o} nBf, fuqr rqT t r Vcovq"o{ft0fr0 a-Er srd
crd ori-sd tg crT{ootT{odo s.sot o) nft-a fu-qr rrqr t r sm d mq t
B!-d HRr rerfiq ftfrerq fi frrqr qr goT B r y-{ogqolfiofro r$ ffi
arsl sfr qMq{r sfr rSEft d sqsr< ftfuET s-fu-{[ drF{,T 06 q-6 i
Wf *.ft I e-qiqirc qMq-il d srd 30 qrd fr Wf o-iri qrqr r*<rfro t r

o2 vq0eTogTo srqHT 55

gqogao$o, qrqrrg{
55 VqoY-.{oqo V{{oaofro q-q ffiqeft
tt fu+ro fi.03.2026 t Grrd rs qqT d ft\ Fdrf,q \''q rc.-sqq E-d
qt{n{ fu-qt 'qqr 

I

03 y.qodloqlo eTqnT oB

wovao$o, TTqtrgv
sftI Vfloilodlo w oTpfr fi-q frrqfuffis t sT.irffi
qror t, q) q-+q= t olffi B vo comptiant t I
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vqogao9o , d)EdT
T{oyqolfronfto, T{ ffi rm qero p,
ffio oo.os.zo2s gr-{r"qMqqT of rffi q-il{ qfi .rfi t r rqmq fr fq6q1
ormha or, qd or sq{ fu-qr si 16T B gs ft-ffi 2s.02.2026*t v-ouloqo
fufu fuqT w gor t r ord ql** c fttg vq, frri qri d qr..( 24 qT6

fr Wf futrT wqr q-rflfua B r

Yoqo y{ ft{ro Bqriwr{sn t

qfrftE GTsft&TUT orRqfl, qu-so 6Tqfcq, s0s0 trFr
Grcrrqc5 z6rffi fu nft--o f

fuTq (nrfinT), q'M"r"ift o) vp-qTaf \-q

,/
qMqil se-'qqt
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